
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srina*Eer/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir-Appointmentofofficerlncharge(olC)Litigation.

GOVERNMENT ORDER NO:'2396- JK (LD ) of 2026

DATED:- 20 - 02 ' 2026

Sanction is hereby accorded to the appointment of Offtcer's of Revenue

Department as Officer In charge (OIC) Litigation for the cases mentioned in

annexure to this Govemment Order including Contempt Petition' if any' pending

before Hon'ble High Court of Jammu and Kashmir/Central Administrative

Tribunal or anY other forum.

The terms and conditions of appointment of the olc shalt be governed by

the provisions of Covemment Order No'1673-JK(LD) of 2021 dated 24'03 '2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/2/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated:- 20 - 02 - 2026

?}.o t o.l,
(Binny Kumar)

l. Leamed Advocate General, J&K

2. Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

3. Joint Secretary(J&K), Ministry ofHome Affairs' Government oflndia

4. Registrar General, High Court ofJ&K and Ladakh' Jammu/Srinagar'

5. Priicipal Secretary to Hon'ble ChiefJustice, High Coun of J&K and Ladakh

6. Secretary to Government, Revenue DePaftment'

7. Director Litigation , Srinagar/ Jammu'

8. Law Officer concemed

9. Officer ln Charge Litigation(Olc)'

10. Privale Secretary to Chief Secretary for information of Chief Secretary'

I l. Private Secretary to Comhissioner/Secretary Law

12. Incharge Website.

13. Government Order file.

14. Concemed file.

.,. Assistant Legal Remembrancer(w
)/



Annexure to the Government Order No.2396-JK (LD) of 2026 datcd 20.02.2026.

()l('Case TitleS No.

Shri Abhishek Sbarma, IAS' DC

Rajouri
T .ANo. 32712026 Promila Dev

U.T of J&K & Ors

i V/s

Shri Ramkash Sharma, JKAS ADC
Sundcrbani

'l WnlC; tto. 3031?026 Baldev & Ors
V/s U.T of J&K & Ors

Shri Chander Parkash, .lKAS ADC
HQ.

WP(C) No. 30312026 Puran Singh

V/s U.T & Or
l

Shri Varinder Kumar' Tehsildar
Rajouri

O.A No. O.A No. 42412072 Waqar

Younis V/s U.T of J&K & Ors
.1

Mr. Ajaz Ahmad, DePutY Cus

Hqr, Evacuee ProPerty DePartment
todian

Jamnru

5 WP(C) 343/2026 NO. Rakesh

Kumar Choudhary Vs. UT of J&K
& Ors

Mr. Ajaz Ahmad, DePutY Cust
Hqr, Evacuee ProPerty DePartment
.llmm u

odianWP(C) 34412026 NO.R akesh

Kumar Choudhary Vs. UT of J&K
& Ors.
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